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The Corporate Debtor as well as the directors of the company namely

Mr. Aly Jagmagia & Mr. Nasruddin Jagmagia are hereby directed to explain as to

why they are not cooperating with the Insolvency Resolution Professional, failing

which appropriate orders will be issued on the next date of hearing.

List this matter for hearing on 1,5.09.2017.

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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